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1. Union of India, rep. by the GeneralIManager,_j
South Central Railway, Rail Nilayam, Secunderabad.

2. Divisional Railway Manager, Broad Guage, SOuth
Central Railway, Secunderabad. :
r|

3. Senior Divisional PerSOnnel Officer. Broad Guage,
. South Central Railway,Secunderabad.

4. Senior Divisional Electrical Engineer, l
T.R.S.Wing, South Central Railway, Secunderabad.

5. M.A.Rahim Khan(Fitter SK. Ixx/rs/kZJ)DKH/kH/kZJ/Sc.
6. D.Giridhar(Fitter SK.III/ELS LGD) Jh/bsx/x1/sq.

7. L.A.Ramesh Babu,(FLttcr SK. II;/KZJ/TS)DKH/RZJ/SC.

8. D. Satyanarayana,(? tter SK. III/ELS/LGD)KH/ELS/BZA.
‘io."s;éa'"ﬁas%sn”ﬁ:;ﬁam eI ITRS(RILES, EALSRE/GTRE, ...
11, P.Shyam Sunder, Fitter(Elec,) Sk.IIL.
12, .C,Narendra, Fitter(Elec)SK-II1/ELS/LGD. |
13. R.B,.Stelophen,Sone of T.Rathamani,-do- SS/ELS/IGD.
14, K.Srinivas,S/o K. Venkataswamy, =do- SS/ElS/LGD.
15, Madanraj,Son of Khema, -d0-JSS/TS/RIM.

16. T.Ravishankar, -do- JSS/TS/RDM., ., |
17. S,.Komaraiah,KH/ELS/iGD(Carpenter ELS/LGD).
18. G.R.Saibaba(SC)Khalasi/ELS/LGD. (Wellder/ELS/LGD) .

19.>Lakshmaiah-Bannaiah,Khalas1/ELS/LGD(Carpente1/ELS/DSD).

20. K.Mallaiah.H, Fireman(3115).

21. Ramulu Pochaiah, [RHP (79%44) !
22. Muneer Ali Md.J. (3904)

23. Y.Saiparas;d ELF<1(131). |

24, S.R.K.BruhaSpati,YuR-III(541) j
. . Resp

ondents

(Respondent Nos.5|to 24 are impleaded by Order
of the Tribuanl dt:30-1-95 in MA.94/95) '

All the respondeAts 5 to 24 are transferred]and
working under the control of Senior Divisional
Electrical Engineer, T.S.R.Wingh,South Central
Railway,Secunderébad). |

COUNSEL FOR THE APPLICANT :: Mr.S.Lakshma Reddy
' |

COUNSEL FOR THE RESPONDENTS3: Mr.N R'Devaraj
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CORAMS |

THE HON'BIE SRI RIRANGARAJAN, MEMIER (ADMY)

AN|D
THE HON'BLE SRI BlS,JAI PARAMESHWAR, MEMBER (JUDL) j

:QR_DERs_

( PBR HON‘BIE SRI R.RANGARAJAN, MEMBER (ADMY) )

Heard Mr.5.lakshma Reddy fer the Applicants
and Mr.N,R.Devaraj fer the Respemdents, !

| |

2, = There are| 104 applicamts im this O,Al They ¢

were egrlier werkimg im the Steam Isce Shed at Lalagudaf

and whern the Steam lece Shed was converted as an Electric

Isce Shed, the staff became surplus amd bec*:ause eof that!

the recruitment was res.r_ted te feor fillimg up I@ztisan 'i

|
_Categery te rep'ai!r and maimtain the electriciemgimes

Wwhich are/ hemed im the mew Electric iece Shed, The appli--
cants im this O,A, submit that 20 empleyées 'frcm Blectric
lece Shed, Vijayswada were breught as Artisans 4te the |

Lalagu&a aew Electric Isce Shed, By effice !Order Ne, |
92/TRS/12/94, Gated13-12-1994, 25X ef the vicancies |
against LD.C, queta ef Artisam Skilled Grad:e—‘III in th£e

scale of Ry, 960-1500 was filled by caling folr wiltmt:eerf

frem the ether Umits, By effice Order Ne.97/TRS/11/94,.

dated :11-11-1994(page,20 te the OA) the w.racl cies in the
Ancillary categery vwere filled mestly by premetien frem
the surplus steff ef the erstwhile 8team Shed but it is

|

stated that a limited aumber of vaCcamcies were alse filled'

frem the empleyees eutside Uait ef the erstvdhile Steam

Shed, The applicants alse cemplaimed that seme eof the

!
i
{
|ART
!

empleyees eutside the surplus staff were shifted te BG

staff te Secumderabsd Divisiem by Impugned Order NQ.YP[-SSZ/
, :
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| | .‘

Mech,Cad/HYB/Surplus, dated:9-11-1994, Some‘ of the
z

Fitters were alse tramsferred te E|71ectric I.h::o Shed,

lalaguda by ' impugmed Order Ke,46/TRS/4/94, dated:

o j

15/19-4~1994 (page,35 te the OA), The impugmed effice
. | ‘ |

Order HO.BEI. 150/TRS/3, dated 519-5-1994 is at page, 34

C |

te the Q,A,! :

| | : |
3, The sbeve effice exders were impugmed im this O,A.

|

. _’._a abd i sl ah_m.ﬂasfﬂf_theis,ur_plus Staif wi“;‘-h
the clesure eof El»team Isce Shed amd introduchon of the)
| N |

. \
Electric Isce Shed had caused immemse har.dsi hip t» the
|

erstwhile Steam|Shed Staff and 'ITraRS£erre¢3 te the Elec~
| | ~ i
tric lece Shed twe years earlier and: theixi[' Chamces of

premetien had b']ecénmougm& l
T = | |

|
The mplf

4. A keply| ha¥ beea filed inm this 0.A,

is very _skfstc'hy. ‘It dees met state clearl;‘; that the |

' : !
bringing o;E the staff frem eutiide was te Lnable the .
| ' .
Organisatien fer staffimg a preper repair gmd maintemlnce of

| %

Electric 1ece Shed amd existimg Steam Sned’ Staff may #ot

r !
be pessessing adequate imewledge and expertise to maill';-
| .
tain the 'F;lectx:ic isco Shed, Hence it was neceSitateé Lor

! [

the draWai of the talents from eutside te Lﬂe ensureli

I
that the Jnew Electric lece Shed|functiems ieffectively;

As the fikst reply affidavit was net cenvincimg, we

gave an obpertimity te the respendeats te file a fresh

|
additienal affidavit explaining the need lrnd reasen fer
bringing |t:.he staff frem eui_:s.idé:. Acce:diig‘agly, anothér

additienal reply has beem filed, But eve+r this_replﬁ,

did met satisfy us a8 it dees net indicat"e exactly the
H | :
erders given by the cempetemt autherity wviz., the

B | | i ceh5
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Gereral Manager im this cemnectien, The Geméral
MaBager has get full pewers te deal with the)/Class-III

staff in the RailWays ia accerdance with Rulg 114 of

the Indian Railway Establishment Manual Velume.I,
Hence, we asked the learned Counsel fer the Respsndents

H

te preduce the verbatum erders ef the General Manager

im this cemmectien. Teday the Verbatum imstructiens ef|
. | N

the General Manager im accerdance with the pewers

amtruntad +a him|was preduced, We have perused that no[te.

5. Frem the mete it is evident that the conversj.c)g
~ of the Steam Isce Shed te Electric Iece Shed rewire"s:‘; :
adequate expertise fer malatenance of the Electric lsces,
The General Ma‘naLer was ef the epinien that the Steam |
Staff whe were rendered b:urplus due te the c]-losure of
the Steam Shed may nt,posses?s:dadequate expertise fer
maintainimng the Bléctric leces, In erder t? streagthen’

b

|
the maimtensnce Organisatien, the Gemeral Manager had |

takem a decisien that the Artisan staff sheuld be premeted

frem the surplus staff except 20 vacancies Which should.

be filled frem the staff whe had already pessessed experience

and maintenance /of Isce Shed te be breught lt'. the new -

- Electric Isce Shed, lalaguda, He had alde given iastr;uc-
prtamness Ut !
tiens that 25% ef the cpptaz_ear-mrked fer fillimg up

by IDCE sheuld—be-deme by calling volumteers of Greup'd’

staff whe are pessessing ITI certificate ﬁ Seuth Central

Railway and their capabilities should be examimed and |

|

recruitmeat dene against that queéta, The Gemeral Manmager
Lgs alse permitted direct. Fecruittemt agaimet 25% queta

threugh R,R,B, which i8 permissable, Orders ef Gemeral
. i

0% ' | - lreenst




!
|
'
|
!
[
!
l

1 . i

Mamager alse give the rulimg im regard te f.t%cation

of seninrity' amomgsﬁ premetees, IDCE appo:l.nt%es and
| '

direct recruitees,
|

1
|

| |

6. The ?abcve exrders ¢£f the Ge‘neral Mana'Lger

alse imdicate thit the C,B,, amd C, P.O., art.l fully

- M’

responsib.’_te | fer ca:ryingaxis instructiens in accudaacq
. {

|
‘with the Rules, |Thus we f£ind that the Gemeral Mnageti
| |

‘-t e mas e naaeniled. |(The Steam }

Surplus Staff whe may met be having adequate kaewledge|
{
in fnaintena:‘nce ef Blectric lace Shed cr:mnot:?| be emtrsuted

' i
with the duty ef maintaimimg the Electric laces if the,

pests are £111ed enly frem the Steam Surplus Staff wn.

in the opininn ¢f the Gemeral Manager are not pssessirg
adequate kﬁowledge of maintaimimg Electric ;Incos. The,
Electric cho Shed will ceme te -a- stand still 1f it is

net staffed suitably amd that is detrimenta'll in the :

public interest as the train eperation is a public utl.lity

. |

service, The General Mamager has net neglected the Steam
Suzplus Staff altogether. AgainSt. the pro tee cp:-ta;
he hadlear-markad a bulk ef the pests te bk filled by |

serving Group-' ! Steam Surplus Staff, Thus he had dlilne

t
fair juStice te the surplus staff ef the eistwhile Stcl%am
- }
Sh&d. II ' ”
. | z |
.L jl
YR .mﬁe learned Cewnsel fer the Appanants submity

that im view ef the directiens ef the Gemersl Manager

as per thé previsiens im the manual he ca_’Lnot further:
t

pursue th::l,s caSe, Hewever, he &esifed thé’t. ia future
i

\ .
atleagst adequate opportunity sheuld be giv‘en te the

erstwhile Steam Surplus Staff @8 they WGuld have acqc.f,ired
|
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aecessgary expertise !

f
|
|
due te their working in the J
I
Blectric lece Shed Cim the maiqtennce of thej'm.ecttic i

leces, We are of jthe epinien that the above bubmission

will be taken mete ¢f by the adminiStration fer filling
up future vacancies ix the Artisan 'category 1n the

Blectric lece Shed, lalaguda, g
] f'
%

a. Befere we part with this Q.A. we weuld 1like

te express 6ur ®pimiwm o -
. Alim c".n]_v by

As we salid earlier the

first affidavit filed dees net cenvey the ft'lll TeaSens |

the respeadent-Orgamisatien,

with autherity te take empleyees frem onts:l.de the Steam
-Surplus Staff Unit. We imsisted that the reSpendents

I
should examime this and that is wny we gave pezmj.Ssion

te fj.le a secend affidavj.t also.. an the‘ secnd f

affidavit aevw friled it is evi&ent that the authorities

© cencermed fail 4 te brimg eut their cCase f!ully and
adequately in he first inStance. Had the respondentfs

taken sufficieat care im fuug the firsti affidevit,,

LonwAd Mok l’llvg been, |
there mmy:nﬂ:’-'be)(ay need feor fi.ling the ‘aecond afﬁdavit.

In our epinien, the efficer whe has fj.led the first f
' affidavit has| deme a peer jeb n this co’ ection, A’ )

respensible Organisatien like Railways ca]a(anot over-lLek

the essential peimts te be brouglat eut 1}: the reply ,’!ﬂr

thereby delayilg the dispesal: e £ the cas'eS e direct

;
the Railway Organisatiem te be mere careful in future.

e alse direct that the Officer whe filed the f:l.rst”
i| on his post |

affidavit should be imfermed of his lapSeS in failing
te brimg eut the full facts while filing the first

TJe _— ’
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affidavit, That|im eur epiniem will make the

Railway Organisatiom mere reronsive while-fililg
‘replies in the casés admitted im this Tribumal,

' i
9. With the| abeve ebservatiens, the 0,A,

- is dispesed eof, Ne cests, *

(B7S.JAI PARAMESHWAR) .  ( R,RANGARATAN {D

/ |
‘ MEMBER (T MEMBER (A
=y o ESERA) | EmEme J ‘
\j . . : ! i
HL"\ ¢ VT A i
‘iﬂ ] _ . . ' ‘ . ¥
- ‘ | ﬁ’vﬂ/(‘lv‘:
- \ 6 ARE
nateda:aus the 10th _June, 1998 w I

Dictated im the Open Coﬁrt
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DA, 3/95
Copy to:=

-

1. The General Manager, South Central Railway, Rail Rilayam,
Secunderabad. :

2, The Divisional Railway Manager, Broad Guage, South Central
Railuay, Secunderabhad. .

3. The Senior Divisional Parsonnel Officer, Broad Guage,
South Central Railway, Secunderabad,

4. The Senior Divisional Electrical Engineer, T.R.S.Wing,
South Central Rajlway, Secunderabad.

5. One copy to fr.S.lakshma Reddy; Advocate, CAT., Hyd. '
6. One copy to M. N:R:Deuaraj, SrTCGSC., CAT., Hyd.
7. On |

il

copy to D.R,{(A), CAT., Hyd.

8. DOne duplicate copy.
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